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UP. PUBLI CSERVI CECOWM SSI ON & CRS. Appel I ant (s)
VERSUS
RAJEEV KUMARBANSAL Respondent ( s)

W THCGvil Appeal NO 2 8 4 3 of 2005

Date: 20/ 06/ 200 8 These Appeal s were called on for hearing today.

CORA M :
HONBLEM JUSTI CERYV. RAVEENDRAN
HONBLEM JUSTI CEP. SATHAS| VAM
(VACAT | ONB E N C H)

For Appellant(s) M. Shail Ku ma r Dwi vedi, Addl . AG
M .M anoj Kr. Dwivedi, Adv.
Ms. Vandan a M shr a, Adv.

M. Manoj Pr a s a d, Adv.

For Respondent (s) M. P. P. Rao, Sr.Adv.
M. Chandra Shekh a r, Adv.
M. Saur abh Upadhyay, Adv.
M. S.K Verm a, Adv.

M. Yash a n k Adhyaru, Sr.Adv.
M. Jetendra Singh, Adv.
UPON hearing counsel the Court made the follow ng
ORDER

Li st next week.

(Pawa n Ku ma r) (Anand Si ngh)
Court Master Court Master



